March, 2019

OFFICE OF THE
DISTRICT & SESSIONS JUDGE
UNAKOTI DISTRICT, KAILASHAHAR.

Monthly Statement Regarding Pendency & Disposal Report for the month of March, 2019.
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No.14(A)(71)-DI/UIM-9/2018-19/ ?’Z ’} / Dated, Kailashahar, the 4™ April, 2019.

Forwarded to the :- System Officer of District & Sessions Judge Court, Unakoti District, Kailashahar

for necessary compliance.
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nakoti District, Kailashahar.



